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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION
New Delhi, the 28th April, 2000

No. L-7/20(1)/99-CERC.—In exercise of powers conferred under Regulation 74 read with Regulation 94 and
110 of the Central Electricity Regulatory Commission (Conduct of Business) Regulations, 1999 and all other powers
enabling in this behalf, the Central Electricity Regulatory Commission hereby makes the following order :—

1. Short title and commencement

) This order shall be called the Central Electricity Regulatory Commission
(Filing of Annual Report by Thermal Generating Companies) Order
02/2000.

(i)  This order shall come into force with immediate effect.

(i)  The words and expressions used in this order shall have the same meaning
as defined in the Electricity Regulatory Commissions Act, 1993, the
Indian Electricity Act, 1910 and the Electricity (Supply) Act, 1948.

2. Annual Report to be filed by the Thermal Generating Companies

Every thermal generating company owned or controlled by the Central
Government and the thermal generating company other than that owned or controlled by
the Central Government, if such a company enters into or otherwise has a composite
scheme for generation and sale of electricity in more than one state, shall file with the
Secretary, Central Electricity Regulatory Commission seven copies of Annual Report
along with one electronic copy in respect of all Thermal Power Stations under its control
for the preceding financial year on or before 31% October, containing the particulars in
the manner and form as specified in the schedule.

Provided that the Annual Reports for a period five years preceding the current
financial year shall be filed within three months from the date of publication of this
notification.

[No. ADVT-I/1V /Extysy 50/2000]

SANIEEV s. AHLUWALIA, Secy.

SCHEDULE

PART-I

Section - I: Instructions for completing Annual Report

1. The Annual Report shall be filed as per the instructions provided herein and
the requisite data shall be furnished as per the schedule attached. All forms
prescribed and accompanying the Annual Report shall be complete in all
respects. The Commission, however, may require the Generating Company
to submit additional information/supporting documents/data as it may deem
necessary.
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2. Only Arabic numerals shall be used for completing the forms/schedules. All
figures are to be rounded off to two decimal places, except where otherwise
specified.

3. The negative amounts and figures shall be represented with a bracket sign
around them.

4. Unless otherwise specified in any particular form, all the details as prescribed
by the Commission shall be completed by the Generating Company while
filing the Annual Report even where such details had been furnished while
filing the Annual Report on any earlier occasion.

5. Where the details required under any head are not applicable to the
Generating Company it shall be stated in full words as NOT APPLICABLE.

6 The format to be followed for indicating the dates shall be Date/Month/Year.

7. When Generating Company seeks to make amendments to Annual Report
filed, only the pages tha have been changed from the Annual Report shall
be resubmitted. Seven copies of the pages .with the amendments shall be
filed, each page identified by a red stamp indicating whether it is the 1 t 2n
etc. revision. All such pages resubmitted shall indicate the date of re-
submission, and shall be given the same page number as in the original
Annual Report followed by alphabetical suffixes, as required. A list
identifying the re-submitted pages and specifying the total number of pages
re-submitted shall also be provided along with the covering letter indicating
the nature of the revision and the reason therefor. The Commission,
however, reserves the right to direct the Generating Company to re-submit
the Annual Report in full wherever it deems appropriate.

8. The Commission except under special circumstances, would not allow
deviations from prescribed formats. In case, if for some reasons, the
Generating Company needs to deviate from the prescribed formats, the
reasons for such deviations shall be clearly spelt out along with detailed
justification, for proper appreciation of the Commission.

9. The data, information, supporting documents and evidencea p(qvided by the
Generating Company in the annual filing report §hal| be;pecnﬁc, c_:onsus}ent
and precise. Inter-relationships, if any, between mformatnonl data in various
schedules on the one hand and the supporting evidence on .the other, shall
be established by the Generating Company, @o provudg clear _and
unambiguous understanding of the information provided. Dgtalled yvorkmgs
and calculations, wherever specifically required, or otherwise desirable, to
support the details contained in the various forms may be appended as

Annexures.

10.All financial data and information, including those contained in the
annexures, shall be authenticated, as being based on the books of accounts
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1.

and other records maintained and certified to be true by the company's
statutory auditors . All data and information relating to costs, etc including
methods of allocation and apportionment thereof shalfl be certified by a
practising cost accountant as true and correct and the methods of allocation
of costs, etc are fair and reasonable.

Though, individual forms require data, information to be stated, in full and
distinctly, on items, such as allocation methods and amounts thereof of
common corporate (including the Head Office) expenses, other common
expenses of construction and operation projects, details of foreign exchange
variations, inter station transfers, capitalised interest during construction
etc.,. this instruction may be observed, as a general rule, in all the forms,
wherever, relevant and applicable or as warranted.

12.Explanation shall be provided or wherever significant variations, or as may

be stipulated, are observed between the current Annual Report and the
previous one for the same station and the reasons therefor. Steps initiated
to control, nullify, offset or neutralise any adverse performance or cost
deterioration shall also be described.

13.Specific instructions contained in the individual forms shall be strictly

observed. Most commonly used units of measurement or forms of expression
of items related and connected with power sector may be used, if not
provided for specifically under this order.

SECTION - i Supporting Documents to be submitted

In addition to the forms/schedules to be submitted by the generating company,
the annual filing report shall be accompanied by the following documents,
unless the same have already been submitted along with a previous report and
there is no change in the same:

1.

A copy of Techno-Economic Clearance (TEC) for the original cost as well as
revised cost along with a copy of Detailed Project Report (DPR).

A copy of duly signed Engineering, Procurement and Construction Contracts,
Fuel Supply Agreement, and Power Purchase Agreements together with
amendments thereof.

A copy each, of clearances along with amendments, if any, obtained from the
nodal Ministries/Departments in support of the environmental project
clearance, and approved scheme of finance including the rupee and foreign
currency loans

A copy of any notification, standard, norm or any other document to which
reference is made in the annual filing.
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5. A copy of the complete set of power plant balance sheet and profit and loss
accounts with all major working details along with notes to accounts and
auditor’s certificate.

6. Complete performance curves including the guaranteed turbine cycle heat
rate showing variation of heat rate v/s megawatt load, and the correction
curves.

7. Copy of the guarantee performance test reports for all the units of the power
plant station to establish, such as: demonstrated capacity in MW, gross heat
rate in Kcal/kWh; auxiliary power consumption of the various components of
the power plant at 100%, 80%. 60% and 50% MCR of the unit, if applicable.

Section -llI: Definitions

Words or expressions occurring in this Order and not defined herein but defined
in the Act unless repugnant to the text, shall bear the same meaning as in the
Act. Words and expressions used in these filing requirements and not defined
either in the filing requirements or in the Act, but defined in the Indian Electricity
Act, 1910 or the Electricity (Supply) Act, 1948 unless repugnant to the text, shall
have the meaning respectively assigned to them in those Acts, or as may be
revised by the Commission.

Abbreviations used

(@ °C - degree Celsius
() Hz - Hertz or cycles per second

(c) kCal - kilo-Calories

d g - gram

(e) kg - kilogram

) kw - kilo Watt

(@9 kWh - Kilo Watt hour

(h) Itr - litre

Financial Year ending 31 st March.(j) MU - Million Units
(ky MW - Mega Watt

()] MT - Metric Tonne

(m) Rs - Rupees
(n) CCTU Combined Cycle Combustion Turbine

Act means the Electricity Regulatory Commissions Act, 1998 (Act 14 of 1998)

Aucxiliary Energy Consumption- In relation to arv/ period, the ratio, expre wed
as a percentage, of Gross Energy in Kwh generated at Generator(s) Terminals
minus Net Energy in Kwh delivered at the Switchyard to Gross Energy in Kwh
generated at the Generator(s) Terminals.

1472 G1/2000—4A
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Available Capacity — In relation to Settlement Period, the sum of (a) Power
delivered or deemed to be delivered (in case of backing down) at the switchyard
and (b) Auxiliary Consumption. In the case of Combined Cycle Combustion
Turbine (CCCT) Generating Stations this will be corrected for average dry buib
temperature of the Settlement Period.

Commercial Operation Date or ‘COD’ — In relation to a Unit or Module the date
by which the Maximum Contifiuous Rating (MCR) or acceptable installed
capacity is demonstrated by a Performance Acceptance Test as per international
standards ofr codes after. successful trial operation including stabilisation. The
COD of the Generating Station shall be reckoned from the COD of the last Unit
or last Module as the case may be.

Commission - means the Central Electricity Regulatory Commission constituted
under the Act.

Deemed Generation - means energy which the unit’/Generating Station was
capable of generating but could not generate due to grid conditions beyond the
control of generator, and as certified by the authority entitled to do so.

Deemed Plant Load Factor — In relation to any period of operation of the unit/
Generating Station, the ratio, expressed as a percentage of:

a) the sum of energy genérated at Generator terminals (kWh) and
Deemed Generation (kWh), to;
b) Installed Capacity, expressed in kilowatts (kW) multiplied by

number of hours in the relevant period

Demonstrated Capacity Steam Power Station: In relation to a unit the electric
output at Generator Terminals demonstrated at rated parameters during
Performance Acceptance Test as per international codes such as ASME -PTC 6,
after successful trial operation including stabilisation.

CCCT generating Station: In relation to a unit or Module, the electric output at
Generator{s} Terminals demonstrated during Performance Acceptance Test as
per latest versions of 1SO-2314/ASME PTC -22 after successful trial operation
and corrected to 50Hz grid frequency and site conditions as envisaged in the
definition of 'MCR..

Forced Outage - In relation to the period under consideration, it is the actual
number of hours of unplanned shutdown of a unit.

Gener;ting Station: In relation to Steam Power Station, ' Unit and Balance of
Plant' and in relation to CCCT Generating Station ‘CCCT Module(s) and balance
of Plant'.
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Gross Calorific Value or ‘GCV'- The heat produced in kCal by complete
combustion of one (1) kg of solid fuel or liquid fuel or one (1) standard cubic
metre (Sm°) of gaseous fuel, as per IS: 1350 (Part 1l) or IS: 1448 (P: 6), as
applicable. '

Note
In case of coal or lignite fuel, the GCV of the fuel as received shall be

reduced by 100 kCallkg to arrive at the GCV of the fuel as ﬁred for the -
purpose of determination of the fuel congumption.

Gross Heat Rate or ‘GHR’ — The heat energy in kCal input te the unit or Module
or generating station to generate one kWh of electric enargy from the- Uit or
Block or Generating Station, at Generator te¢rminals.

Planned Outage hours - In relation to the period under consideration, it is the
actual number of hours of planned shutdown of a Unit or Module or Generating
Station for the purpose of its maintenance. Plant Load Factor or ‘PLF' - In
relation to any period, the 1atio, expressed as a percentage of:

a) Total kWh generated at generator terminals, to;
b) Installed Capacity, expressed in kilowatts (kW) multiplied by.number
of hours in the relevant period.

Plant Life: As per Govt of India Gazette Notification No 265 (E) dated 29"
March, 1994, as amended from time to time.

Proceedings mean and include proceedings of all nature that the Commission
may hold in the discharge of its function under the Act.

Rated Capacity: In relation to Steam Power Station, the MCR of a Unit
multiplied by a number of Units in the Generating Station. In relation to CCCT
Generating Station the MCR of Module or Block muiltiplied by the number of
Modules or Blocks

Specific Fuel Consumption based on the Gross Generation - is the amount
of fuel required to generate one (1) kilowatt-hour of energy at the generator
terminals.

Settiement Period: An hour or other mutually agreed period during which the
available capacity shall be taken as constant and equal to average capacity
during the period.

Unit: In relation to Steam Power Statior., Ziussam Generator - Turbi a-
Generator and their Auxiliaries. In relation to Combined Cycle Combustion
Turbine (CCCT) Generating Station: Combustion Turbine - Generator and
Auxiliaries

1472 G1/2000—4B
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Installed Capacity — Rated Capacity or sum of the Demonstrated Capacity of
the Units in the Generating Station, which ever is less.

Maximum Continuous Rating (MCR): In relation to a Unit of Steam Power
Station, the maximum continuous output at the Generator Terminals guaranteed
by the manufacturer at the rated parameters as per IEC -45. In relation to Unit or
Module of CCCT Generating Station, the maximum c¢ontinuous output at the
Generator(s) Terminals guarenteed by the manufacturer with water / steam
injection (if applicable) at ISO -2314 and ISO 3977 reference conditions and
corrected to SOHz grid frequency and site conditions.

Explanation: Site conditions refer to annual mean dry bulb temperature,
annual mean relative humidity, site atmospheric pressure and worst circulating
water inlet temperature.

Module - In relation to CCCT Generating Station, Combustion Turbine
Generator(s), associated Waste Heat Recovery Boiler(s), connected Steam.

Turbine -Generator and Auxiliaries.

Net Calorific Value or ‘NCV’ — Gross Calorific Value minus the heat losses due
to total moisture in complete combustion of one kilogram of solid fuel or llqmd
fuel or one standard cubi¢ metre of gaseous fuel, expressed in "kCalfkg or Sm™>
as per applicable standards.

Net Heat Rate or ‘NHR' - The heat energy in kCal, input to a Unit or Module or
Generating Station to deliver one kWh at the Switchyard.

Operation and Maintenance Expenses or O & M Expenses: in relation to
a period, the expenditure incurred in' operation and maintenance of the
Generatlng Station including manpower, spares, consumables (including water),
insurance and overheads.

Partial Load hours - In relation to the period under consideration, it is the actual
number of hours of planned or forced reduction in output (MW) of the oper: ating
Unit or Module or Generating Station due: to constraints in
auxiliaries/equipment's or any other cause.

Petition means and includes all petitions, applications, complair.is, appeals,
replies, rejoinders, supplemental, pleadings, other papers and documents;
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PART I

Identification & Reference

-

Present Name of the Applicant:

Address of the Applicant:

City:

State:
Telephone:
Fax:
e-mail:

Name of contact person
Telephone no.

Date of Incorporation of the Organisation:

Registration Number:

indicate any change in name or address:
Prior name.
Prior address:

Date of change:

53
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['6. Name of the Power Plants covered in this Annual Filing
. Requirements Report:
i Name of the Power Plant | Abbreviation Type of Fuel

1 .

2

3

4

5

6

7

8

9

10

11

12

13

14

15

16

17

PARTHI

CORPORATE FINANCIAL AND OPERATIONAL DATA

Name of the Company:

Financial Year:

ANNUAL INFORMATION REQUIREMENTS
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LIST OF FORMS, SCHEDULES, SUPPORTING DOCUMENTS, AND EVIDENCES SUBMITTED WITH THE

ANNUAL FILING REQUIREMENTS REPORT

Name of the Company:
Case No.:
Financial Year:
FORM TITLE OF THE FORMS Page
NOS Reference
000 LIST OF SUPPORTING EVIDENCES (to be listed)
CORPORATE
100 CORPORATE GENERAL INFORMATION
101 CORPORATE BALANCE SHEET AS ON 31st MARCH
102 CORPORATE PROFIT & LOSS ACCOUNT FOR THE YEAR ENDING 31st
103-A OVERALL PROFIT & LOSS ACCOUNT BREAKDOWN BY POWER STATION
103-B OVERALL ASSETS & LIABILITIES BREAKDOWN BY POWER STATION
104-A LOANS DETAILS AND ASSIGNATION BY POWER STATION - SUMMARY'
104-8 FINANCE AND INTEREST CHARGE DETAILS AND ASSIGNATION BY POWER
STATION - SUMMARY
104-C DETAILED TERMS AND CONDITIONS OF LOANS
105 COMMON AND CORPORATE COST ALLOCATION METHOD DESCRIPTION
106 LIST OF THE SCHEDULES TO PROFIT AND LOSS ACCOUNT AND BALANCE
SHEET TO BE SUBMITTED
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LIST OF SUPPORTING EVIDENCES
Name of the Company:

lNo._] References or Description of the Evidence Submitted ] Evidence No. 1

|Each Evidence submitted shall be identified by the FORM or Schedule to which it relates followed by ﬂ
number (of three digits} referring of the evidence number.

Evidence No.: X - X.x - 009 - Evidence refering to the Schedule X, sub-section X.x,
Evidence Number 009.

Ex.: Income related to Consultancy Services provided to MPPXXX for Boiler Design  [12b/01/008

Q

OO~NOODOAWN-




CENTRAL ELECTRICITY HEGULATORY COMMISSION

FORM 100 : CORPORATE GENERAL INFORMATION
Financlal Year: Fy .... |Name of the Company

1.1

1.2

1.3

14

15

1.6

1.7

1.8

2.1

2.2

23

Description

Evidence No

Give particulars (details) conceming the matters indicated below, if it has not been already reported at the Power Station level, in FORM 1 of part Il of
the annual filing requirements. Make the statements explicit and precise, and number them in accordance with the inquiries. Each inquiry should be
answered. Enter "none”, "not applicable®, or "NA" if necessary.

important Notes or Changes During the Financial Year
References to new notifications from Govemment bodies which in the opinion of the company at the time of filing 'annual filing report' are material

and relevant to their business. Give a brief description of the notification and indicate how it affects the applicant's operations. Provide the
references and submit the new notifications along with the Evidences.

Changes in articles of incorporation or ownership: Report below all changes in the ownership structure, with the name of all corporations, or similar
organisations, controlled directly or indirectly by respondent.

Other legal changes or proceedings: Give changss in and materiaily important legal matters or rights of the applicant, which in the opinion of the
company, at the time of filing ‘annual filing report' would have an impact on the tariff.

Purchase or sale associated to the plant under consideration: Give details such as a brief description of the property,_name of the body authorising
the transaction, and reference of the authorisation, amount with break up of purchase consideration paid or received, details of party with whom
transaction entered etc.

Extension (including renovation & modemisation) or reduction of the plant or its related facilities: Provide brief description of only major items of

addition or deletion to capital experditure accounted for in form 101 (relatlng to fixed assets), which in the opinion of the company oould materially
affect the operational efficiency.

New unit(s) under construction: Provide a description of the status of the projects undergoing, their schedules and progress realised, anticipated date
of commercial operation of the different stages of the project/unit additions_to facilitate co-relation of information provided on expenditure on
construction projects in various plant balance sheet and profit and loss accounts.

Environmental matters: Details as called for in form 10 of part il shail be provided.

Any Other general information, which in the opinion of the company may have an impact on tariff and which the CERC must be aware of.
Accounting Policies and Auditors’ Certificate
A statement on accounting policy and deviations, if any, therefrom and justifications therefor if not already provided elsewhere.

A statement on notes to accounts if not already provided elsewhere.

Auditors' Certificate as referred to in para 10 of Section 1 of Part 1

[V 208 —I11] Lk ]
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CENTRAL ELECTRICITY REGULATORY COMMISSION

Fy ....

.

FORM 101 : CORPORATE BALANCE SHEET AS ON 31st MARCH
Financial Year:

Name of the company

Instructions Provide a summary of the audited Corporate Balance Sheet with the follow.ng breakdown (1) the assets/liabilities related directly
to ALL the Power Plants and (2) the assets/liabilities held at the corporate level

i Other Corporate
;:T sﬁ;:/ IJ:?:;;I‘I,U?O Common Corporate| assets / habilities
e Particulars A?.L the Pow):ar Assets/Liabilites {non power GRAND TOTAL
Stations (Power Business) | business) and not
allocable
(Lakhs) (1) (Lakhs) (2) ﬁL_a@s (3) (Lakhs) (4=1+2+3}

1 |SOURCES OF FUNDS
2  [Shareholders' Funds
2 |a) Share Capital

S288 8Y388BRL 8B

43

4 |b) Share Capital Deposit

5 [c) Govt of India Fund adjustable to Equity

6 |d) Reserves and Surplus

7 {Loan Funds

8 |a) Secured Loans N

9 b) Unsecured Loans

10 |income Recelved on Account of Advance Against

Depreciation, if any

11 |APPLICATION OF FUNDS

12 |Fixed Capital Expenditure

13 |a) Gross Block

14 Value at the beginning of the FY

15 Additions/ Adjustments during the FY
Deletions /Adjustments dunng the FY

16 Value at the end of the FY

17 |b) Accumulated Depreciation

18 Value at the beginning of the FY

19 Additions/ Adjustments during the FY

20 Deletions /Adjustments during the FY

21 Value at the end of the FY

22 |c) NetBlock

23 |d) Capital Work-In-Progress

24 Value at the beginning of the FY

25 Additions/ Adjustments during the FY

28 Deletions /Adjustments during the FY

27 Value at the end of the FY

e) Construction Stores and Advances

F

Construction Stores

Advances

f) Investments

Current Assets, Loans and Advances

a) Inventories

b) Sundry Debtors

c) Cash & Bank Balances

d) Other Current Assets

e) Loang & Advances

Less. Current Liabilities & Provisions

a) Liabilities

b) Provisions

Net Current Assets

Miscellaneous Expenditure (to extent not written off
or adjusted)

Contingent Liabilities
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FORM 102 : CORPORATE PROFIT & LOSS ACCOUNT AS OF 31st MARCH

Financial Year:

'[Name of the Company’

Instructions’ Provide a summary of the audited Profit & Loss Account with the following breakdown' (1) Income/expenses related directly
to the Power Plants; (2)income /expenses incurred at the Corporate levei.

Income/ Expenses Common Other Corporate
. Corporate Income/ | income / expenses
S.no Particulars reAlitLedmc‘!;r;co:’L:o Expenses {non power GRAND TOTAL
Stations (Allocable to Power| business) and not
Business) dlocable
(Lakhs) (1) _ (Lakhs) (2) Lakhs(3) (Lakhs) (4=1+2+3)
1 INCOME
2 |Enercy sales at Notified Rates N T TITTTTTT
. tBase Amount e e L l ____________________ T
. a. Fixed Charges o J
""" b,Variable Charges
------- c.Fuel Adjustment Charges J
_______ i Incentive Amount, if any
L iii. Others to be specified N e e,y
3 Energy sales if any at provisional rates
T | Base Amount T
a Fixed Charges | TTT[TTTTYTTTTTTT
b,Variable Charges ___L ____________________ 1
_ ) c.Fuel AdjustmentCharges | ¢ J ______________ B i
i Incentive Amount (fany)  §} ¢ ¢ 1
ii. Others to be specified
4 Electricity Duty ) ]
5 Consultancy, project management, supervisory
fees . ]
6 Provision Written Back
7 Other Income 1
8§ [TOTAU F N R |
[é EXPENDITURE ~UTyrTrTTYTYITTTTT ﬁ """""""""""
10 [Fuel Charges -Primary Fuel(to be specified) - | | Ty oUTUTT ]
it ~"Secondary Fuei(to be specified) o J
12 |Generation, Admin , & Other Expenses
13 |Depreciation |7 ’
14 [Prior Period Adjustment (Net) CTTrTTTITTTTYTTTTTTTTTT T
15 [Less: Incidenta Exp. during Construction - TyTTTTTTTTTTTYTTT 7
transferred to Capital Work-In-Progress
16 |Electricity Duty T TTTTTTT
[17 | Deferred Revenue Expenditure Written OFf | - ""T ---------------------
18 Provisiens T T e e e L
119 {Profit (before Interest & Finance Charges) T [ ------------------------------------------- r ---------------------
20 [interest and Finance Charges d[ ------------------- 1
217 [Less interest and Finance Charges Transferred| ) R YT ]
to Captal Work-In-Progress ¢ —— )
L22 Profit for the_Y_e_ar (beforeTay o ) N
23 [Provision for Taxation .. 1 A N S S J
24 |Profit After Tax
................................................................................... R e ERR L
....... e e
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rFORM 103-A: OVERALL PROAT & LOSS ACCOUNT BREAKDOWN BY POWER STATIONS

[Financial Yoar:

Elmo!mCmmy

Instructions Provide, in colum(3), the energy production dunng the Financial Year, incl

ing the energy prod

rded pror to the entry into commercial oparation of a Power Station

Profit & Loss

Account - Summary

SNO

W]

Corporate Aggregated
and Name(s) of Power
Plant/Stations

@

Energy
Produced

Energy Sold

Revenus from Energy)|
Sales/ Other income
/consultancy etc

| Fuel Charges less
transferred to
CWIP

Gen , Admn &
Other Exp less
transfer to
cwiP

less

cWwp

Depreciation

transierred to

Profit Before
interests and
Taxes

Interest and

Fin Charges

less transter
to CWIP

Provision for Tax

(MU) (3)

(MU) (4)

(Lakhs) (5)

(Lakhs) (8)

(Lahks) (7)

(Lahks) (8)

(Lahks}) (9)

(Lahks) (10)

(Lahks) (11)

Corporate -Total 1(a) to
1)

(@)

All Power Stations -
Direct

1(b)

GCommon-
corporate(Power
Businass) & Allocable to
{Statons

1(c)[Common-corporate(Non

Power Business) &
unaffocable

Name(s) of Station /
power plant etc

2 1 Name of Staton / power plant

21(a)

TPower Station - Direct

21 (b)

Common-
corporate(Power
Businass) & Allocabie to
this Station

2 2 Name of Station / power plant

272 (a)

Power Station - Direct

22(b)

Common-
corporate(Power
Busmess) & Allocable to
this Station

TOTAL (2)
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FORM 103-B: OVERALL ASSETS AND LIABILITIES BREAKDOWN BY POWER STATIONS

[Financial Year: j Elmt of the Company

lnstructions : The imformation is requred for ALL the Power Stations, including any stahon for which ceplial-work-in-progress is mcorded in the
Books

Balance Sheet - Summary

Current
Corporate Aggregated R ) Currert
s.NO mwz)ams“m Loen Funds |  Gross Block NetBock | RSOl | Aeees. | Listates ang
Plant/Stations A Provisions
M @ (Lahie) (3) | (Lais) (4) | (Lakhs) (5) (oitw) (6) | (atia) ) foakem®)  foaswyd)
1 Corporate -Total 1(ajto
1(c)
1(a) |AN Power Stations -
Direct
i(b) jComumon-
corporate(Power
[Business) & Anocable
to Stations
1¢ |Common-
corporate(Non Power
Business) &
unafiocable
2 Name(s) of Station / POWER STATION WISE BREAK DOWN OF ABOVE ITEMS (POWER STATION -DIRECT PLUS COMMON
power plant etc CORPORATE- POWER BUSINESS) OF BALANCE SHEET SUMMARY

2 1 Namejof Station / power plant

2 1 (a) _ JPower Station - Dwect

21 () [Common-
corporate{Power
Business) & Allocable
to this Station

Iy

2 2 Name of Station / power plant

22(a) |Powet Staton - Direct

22(®) |Common-
corporate|
Busmess) & Allocable
to thws Station

el

TOTAL (2)
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J TNmo(hmevy:

LoanBond 1 § LoanBond 2 { LoanBond 3 | Loen.......... Loen...... Total
3 Batance at the beginning of the year (Lakhs)
b Add__Additions during the year (Lakhs)
c Adjustments during the year on Account
of : (Lakhs)
1. Exchange Rate Variations
ii. Other Adjustments
d Less__Repayments during theyear (Lakhs)
o Adjustments during the year on Account
of : M
I. Exchange Rate Variations
u_Other Adjustments
f Total at the end of the year (Lakhs)

(If out of the above, foreign Currency loans are involved, figures in foreign curmency may also be stated in bracket alongwith Indian Rupees )

Break up Amount of Loan at the end of year (Amount referred st (f) above

1 Corporate -Total[1(=) o 1(c )] (Laidrs)
1(a) All Power Stations - Direct (Lakhs)
1() Cowmimon-corporate(Power Business) &

Allocable to Stations (Lakhs)
(c) Common-corporate(Non Power Business)

& unaliocable (Lekt

2 Name(s) of Station / power plant etc | POWER STATION WISE BREAK DOWN OF 1(a) plus 1 ( bYPOWER STATION- DIRECT PLUS COMMON
CORPORATE- POWER BUSINESS) OF QUTSTANDING LOAN

2 1 Name of Station / power plant

s)
2 1 (a) Power Stations - Direct khs)
Cormmon-corporate(Power Business) &

2.1 (b)  JAllocable 1o this Station )

(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)

2.2 Narme of Station / power plani

2 2 (a) Power Station - Direct

Business) &
22 () Allocable to this Station

2.2 Name of Station / power plant

2.2 (a) Power Station - Dwect
22 () Common-corporate{Power Business) &

TOTAL (2) (Lakhs)
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FORM 104-8 : FNMOEANDNTERESTCHARGESDETNLSANDASSIGNATIONBYPOWERPUNTANOWY
Flnanch(Yur

instructions: Interest and financing charges on Loan/Long-term debt details including working capital loans shadl not be amalgamated and existing vs. new
loans retated to the same lehder shall be shown separately. Adjustements etc on accourt of Foreign Exchange Variations, if any, may be shown separately

o Loan Name and References —> LoanBond 1 | Loan/Bond 2 | Loae/Bond 3 | Loan.......... Loan...... Total
’ Secured/ Ungacured
a (Lahks)
1 end Fin Charges A d and Due
b interest and fin charges Accrued but not |{Lahks)
due .
c sub total (a) +(b ) (Lshks)
4 Tranfered to CWIP ot of (c ) shove | (Lahks)
& Total charged to profit and loss Accounf (c {(Lahks)
d) ebove
(Lahks)
st and Fi Charges Paid Actualty
Break up Amount of Interest and Finance Charges (Amount referred at (e) above
1 Corparate -Tolal[1(a) 1o 1(c )] (Lahks).
1(a) ANl Power Stations - Direcl Lahks)
1) Common-corporate(Power Business) &
[Allocable 1o Stations
{Lahks
1(c) C porate(Non Power Busi )
4 ureaiocanle (Lahis)
2 Name(; of Station / power tetc] POWER STATION WISE BREAK DOWN OF 1(a) plus 1 ( b)(POWER STATION- DIRECT PLUS COMMON
) plan > CORPORATE- POWER BUSINESS)
2.1 Name of Station / power plant
I (Cakhs)
2.1 (a) |Power Station - Direct (Lakhs)
[Common-corporate{Power Business) &
2.1 () 1o this Station (Lakhs)
g__zmdsuionlmplm
22 (a) Povmsuum Direct (Lakhs)
porate(Power Bust ) &
22 @) fo this Station (Lakhs)
(Lakie)
da)
(Lakhs)
= (
(Lakhs)
he)
(Lakhs)
(Lakhs)
(Lakhs)
L akhs)
s)
)
(Lakhs)
(Lakhs)
(Lakhs
(Lakhs) h
) !
TOTAL (2) (Lakhs)
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CENTRAL ELECTRICITY REGULATORY COMMISSIG\‘y

FORM 104-C LOANS AND BONDS: TERMS AND CONDITIONS

[FINANCIAL YEAR:

[NAME OF THE COMPANY

Wlnslructlom:
1. This farm - requires detailed terms and conditions of the loans, identified in form 104-A , as onginally tied up and outstanding as at the close of the financial year.

v.Similar formats may be used for unsecured loans and bonds with mutattis and mutandis changes in col (2)

Ii.Specific information on the terms and conditions identified under column 2 1s to be given for vanous loans against row (a) to (ljunder column (3) (a) etc

i Remarks column may be used to indicate the subsequent changes In the terms and conditions, if any, in the loans and facts such as whether the loans are
station/project specific or accounted for a group of projects/stations at the corporate level and the basis of a'location of such loans to the station/project

iv.The identifhed terms and condibons in col(2) are illustrative and not exhaustive and information under col(3) may be provided where applicable and necessary.

Terms and conditions of Loans

Specific particulars on terms and conditions identified in
col(2) of various loans

)

2

(3)a (3)b 3 (3)d

(4)

Titie and Source of Loan
Designated Currency of Loan
Exchange Rate Used(lf Foreign Currency Loans)

Amount In Foreign Currency (In case of foreign currency
loans)

Amount of Loan (in Indlan Rupees)
Date(s) When Drawn
I

li
Lit]
iv
Amount(s) Drawn
}
il
il
iv

Period of Morotarium/Grace

M rium to ce from

Repayment Detalls

I. To Commence from

1i No of Instaiments
lil.Amount of Instalment
iv.Nature of Repayment

Rate of Interest

I.Basic rate

il.Perlodicity of compunding

ili.Penal Interest Rate

Elements of Financing and Issue Charges
{.Commitment Fees

it. Upfront Fees
1l.ECA Premium

iv.Others (to be Specified)
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FORM 105 : COMEBOR AND CORPORATE COST ALLOCATION METHOC

|

Fy....

Name of the Compeny

Fnsacial Year:

1

: mmwmmmmwmmmmndm

Mw%&@mM&WMW&mMQdmmdm

mwwwwmummmw

|

Description of the Alocation Method ande Alocation Factors:

1 [ ]

MFm(MmﬂnMdeuhaucﬂhﬁ in col {4)) used for

allocation to varicius oparating

stations and constriuction projects

lem for aliocation Morm | Basiso Uit e
I:;o 2 Reference | ABocation ) Operating Stations Construd::'lProiocB
™) “ -
Slabon  [Station  |Station  |Project... |Project..iProject .

and Wages Fomm 102 o number 1234 78] 78 A 9
Expenses o Foom 102 Fate of Capitsl [Vaiua of sales 24678 5678407 ’“’T 3 so07 o 90887 s0i7g)
and operstion prejects r&dh&dn and capital

s undes [easthRup-u

|

[+ 08~ Lk ]

m;lhl&kE:EhE&IEh.Eﬂh

£9



FORM:108 :LIST OF SCHEDULES TO PROFIT AND LOSS ACCOUNT AND BALANCE SHEET FOR CORPORATE AND STATION FINANGIAL DATA TO BE FURNISHED

{Finsncial yepr : Fy...... ] [Narae of the Company: —]
Instructions’ The nomenclature of schedules eferred to in col (2) ts tilustrative and not exhaustive Actual nomenciature may be used to provide details of the items generatly covered in the
named schedules in col(2) Schedules specific 1o companies but not covered in col {2) or for which details have not baen called for elsewhere may be added and details at the appropriate level
providad. “
[ Schedules of items in P&L A/c and | At Corporats ] At Power Station Remarks
No Balance Sheet relating to Level Lavel )
(1) (2) ()] )
1 Capital ® ® Complete breakdown by sub-accounts shall be provded
2 Reseive and Surplus [ ] [ breakdown by sub-accounts shall be od
3 Inter Unit Accounts [ ] Financial Aocount wise summary of transactions effacted through these accounts may be provided.(Refer
to form 11 of part -il)
4 inter Unit Cash Credit Accounts [ ] Financial Account wise summary of transactions effected through these accounts may be provided. (Refer
to form 11 of part -1
5 Fixed Assels (Consoiidatad) [ ] [ ] Compiete breakdown by sub-accounts shall be provided with groupings as per depreciation rates
8 Fixed Assets - Power Station [ ] [ ) Complate breakdown by sub-sccounts shail be provided with groupings as per depreciation rates
7 Fixed Assats - Office Compiex e [} Complate breakdown by sub-accounts shall b8 provided with groupings as per depreciation rates
8 Fixed Asset - Township Assets [ ] o Comiplete breakdown by sub-accounts shall be provided with groupings as per depreciation rales
9 Capital Work-in-Progress - Power Station ® [ ] Complete breakdown by sub-accounts shall be provided
10 Capital Work-in-Progress - Office Complex [ ] [ ] Compilete breakdown by sub-accounts shall be provided
1 Capital Work-in-Progress - Townghip Assets @ [ ] Complete breakdown by sub-eccouris shall be provided
12 |CWIP- Incdantal Exp dunng Construction] @ [ plefe breakdown by sub-accounts shail be provided
13 Construction Stores & Advances [ ] ® Break up of major items may be provided.
14 investments ® ® he Investment Gains/{Losses) shall be reported as well as their allocation to the Power slations d any
15 1Current Assets Loans and Advances ® ¢ Break up of major ltems may be provided
16 |Current Liabikties and Provisions ] ] reak up of major fems may be provided
17 |Miscellsneous Exp. (wrtten off or adiusted) ° ® ak up of major Hemns may be provided
18 Contingent Liabilifes [ ] [ eferences of evidences to the amount disputed or claims against the Company/Power Plant shall be
18 |Provisions Written Back ° ® Break up of major ilems may be provided,
20  {Other Income [ J [ Provide major temwise break up including billings for surcharge /penalties for late or non payment(d
included) and In case ¥ any item is net of expenses the major break up of expenses may also be given
21 Generation, Adminsitration, & Other Exp ! 2 Complete breakdown by sub-aocounts at oorporate level shall be provided
22  |Provisions [ ] ® Break up of major tems may be provided.
23 |interest and Finance Charnes lete and cetalled Break up by each sub head if not provided efsewhere
24  |Capital-Werk-In-Progress. IEDC ® ® Tomplele breakdown by wﬁoum shall be provided
25  |Forelan Exchange Vanations [ ] [ ate IIs to be I re
25 Prior Penod Adjustments [ ] ® Break up of major items to be provided  If adjustments pertain to more than one previcus year yesiwise
break up for major items may be provided '
26 Notes on Accounts ] [} 0 be fumished o not provided elsewhere B
27  |Any other schedule (to be specified) - - efef to instructions above

Note : The requirements of details at various levels is indicated by the dots in col (3) and (4)

99
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PART IV

ANNUAL INFORMATION REQUIREMENTS
(to be completed for each single Power Station / Stage of the Company)

POWER STATION FINANCIAL AND OPERATIONAL DATA

Filing Reference:

Financial Year:

Name of the Company:
NAME OF THE POWER STATION:

1472 GU/2000—6A
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THE GAZETTE OF INDIA : EXTRAORDINARY

[PAarT [1I—SEC. 4]

LIST OF FORMS, SCHEDULES, SUPPORTING DOCUMENTS, AND EVIDENCES SUBMITTED FOR

WITH THE ANNUAL REPORT

Name of the Company:

Name of the Power Station

[Case No.: ]
IFinancial Year: 1
Form Nos Title of the forms Page

Reference
000 LIST OF SUPPORTING EVIDENCES(to be listed)
POWER STATION

1 POWER STATION GENERAL INFORMATION
2 POWER STATION BASIC INFORMATION AND TECHNICAL

CHARACTERISTICS
3 POWER STATION BALANCE SHEET AS ON 31 st MARCH
4 POWER STATION PROFIT & LOSS ACCOUNT FOR THE YEAR ENDED

31st MARCH
4-A POWER STATION EXPENDITURE ASSIGNATION

10

11

POWER STATION MONTHLY FINANCIAL ACCOUNT DATA
LOAN AND INTEREST RELATED TO THE POWER STATION
POWER STATION MONTHLY OPERATING DATA
MONTHLY POWER STATION QUALITY OF THE SUPPLY
POWER STATION MONTHLY FUEL CONSUMPTION DATA
INFORMATION ON ENVIRONMENTAL MATTERS

NOTES ON INTER-UNIT ADJUSTMENTS

1472 G1/2000—68B
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LIST OF SUPPORTING EVIDENCES

Name of the Company:

Name of the Power Station

No.

References or Description of the Evidence Submitted

Evidence no.

Each Evidence submitted shall be identified by the FORM or Scheduie to which i u!ué.;
followed by a number (of three digits) referring of the evidence number.

Evidence No.: X - X.x - 009 - Evidence refering to the Schedule X, sub-
section X.x, Evidence Number 009.

Ex.: Income related to Consultancy Services provided to MPPXXX for

126/01/005

e

IR I RIS




FORM 1 : Power Station GENERAL INFORMATION

Financial Year; ]chdmocompcny

NAME OF THE POWER STATION: ]

Give particulars (detals) concerning the matters indicated below. Make the statements expiict and precise, and number them in accordance with the inqui.ies. Each inquiry should be
answered. Enter “none”, “not appiicable”, or "NA" where necessary.

Evidence No

1

14

12

13

1.4

15

18

17

1.8

21

Imporiant Notas or Changes During the Financial Year
References to new notifications froin Government bodies which in the opinion of the company at the time of filing ‘annual filing report are material a:d relevant to their

business. Give a brief description of the notification and indicate how R affects the applicant's operations. Provide the references and submit the ne:. notifications along
with the Evidances.

Changes in articles of incorpa: ation or ownership: Report below all changes In the ownership structure, with the name of all corporations, or similar o1 ganisations,
controlied directly or indirectly by respondent.

Other legal changes or procesdings: Give changes in and materially important legal matters or rights of the applicant, which In the opinion of the comany, at the time of
flling ‘annual fling report’ would have an impact on the tariff.

Purchase or sale associated to the plant under consideration: Give details such as a brief description of the propeity, name of the body authonsing the transaction, and
reference of the authorisation, amount with break up of purchase consideration paid or received, details of party with whom transaction entered efc.

Extension (including renovation & modernisation) or reduction of the plant or its related facilities: Provide brief description of only major items of addition or deletion to
capital expenditure accounted for in form 101 (relating to fixed assets), which in the opinion of the company could materially affect the operational efticiency.

New unit(s) under construction: Provide a description of the status of the projects undergoing, their schedules and progress realised, anticipated date of commercial

operation of the different stages of the project/unit additions,_to facilitate co-relation of information provided on expenditure on construction projects ir vasious plant balance
sheet and profit and loss accounts.

Environmental Matters : As per form 10
[Any Other general information, which in the opinion of the company may have an impact on tariff and which the CERC must be aware of.

Accounting Policies and Auditors’ Cartificate
A slatement on accounting policy and deviations, if any, therefrom and justifications therefor if not alrsady provided elsewhere.

A statement on notes to accounts if not already provided elsewhers and auditor's certificate as per para 1¢ of Section B of PART-1

0L
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FORM 2 : Powsr Gtation BASIC INFORMATION AND TECHNICAL CHARACTERISTICS
Fﬁnduvun 1

INAME OF THE POWER STATION: ]

m M’“ l State: L T Dsitrict: {

instructions: The Identification of the Power Station given i 1.1 Bbove IMUS D8 Unique, nd USed ConaiaZantly 80cToss the Annusl Informabon Fiing Requirement. The dala requesied Delow & mandatory with the
of the 1st Annual information Filing Report, and shall be re-submiited whenever there is a change in the dsts.

12 Plant Basic Characteristics and Fuel Type

Ptant Basic Characteristics (see Note 1)

Fuel

Demonsirated Capacity (based on Performance Tasts) : The data must be provided for each single Unit (with a turbo generator), starting with the Moduls 1 (or Stage 1)
13

Module Name or Number

Unkt Number

Date of Synchronisation

Demonstrated Capacity ot the date of synchronisation

Dats of entry into commerclal

Demonatrated Capacity at the date of entry into commercial operstion

Dats of stabilisation

Demonsirated Capacity at the date of stabllisation

14 JRated Capacity

1.8 Type of Drive for Boller Feed Pump (see Note 2)

18 Type of Cooling system for condenser (see Note 3)

17 Type of cooling system for electric generator (see Nole 4)
18  Other Main Characteristics

Note 1: Ex. for Coal Plant: (a) conventional steam generator; (b) circulating fuidized bed combustion generator; (c ) sub oritical once through steam generator; etc
Nots 2: (a) motor driven, (b) sieam turbine driven, other (describe)
Nots 3: (a) once through coaling system, (b) closed cycle cooling using wet cooling tower, (¢ ) other (describe)
Nots 4: (2) air coolad, (b) water cooled, {c ) hydrogen cooled, {d) other (describe)

(v saBr—II1 Wh]
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THE GAZETTE OF INDIA : EXTRAORDINARY

[PART 11I—S&c. 4]

FORM 3 : Power Stution BALANCE SHEET FOR THE YEAK ENDED 31 st MARCH
Financlal Year

Name of the Company:

|NAME OF THE POWER STATION:

instruchons Mmmm&msmmrewmwbmmmw)wmmmmwn

spaceic accounts Foreachdmweountmhasmmedhnmmbymman1wmhhmmvﬂ.mmﬂyhmummmmm
colurin

credd funds

must be

o

ems of Balance Sheat

Schedule

As of 313t March of the FY

As of 31st March of the Prior FY

increass in
(%)(Total)

Comment miated 10 relative increese in the

acoaunts other than current ilems

4]

Total

Anocated | Totw

(4)Lakhs

(iakts | oy skt

a9

[SCURCES GF “UNDS
| Shareholdera: Frndy

| Capital

|__Reserves and Suplus

Sub-Total (3+4)

7 3an Funds

_ Secwed Loans

| Unsecured Lcans

sub-Totsl (7+

w2t Unit Account

Cush Credit Funds Account

Sub-Total (10+11)

TOTAL (3+9+12)

APPLICATION OF FUNDS

Fixed Capital Expenditure

[2ut-Total (19+20+21) j|

Consbuction Stores and Advances

roctments

L T T

| _lvendories

Curment Assets, Loans & Adv.

Sundry Cisbtors

Cn!)«lB.nllBahnces

Otnar(‘unant Assets

Logns & Advances

o2 S

Sub-Total (25+20+27+28+20)

Less: Current Liablities &

Prov

| Unbieas

Provisons

| Sub-Total (32+33)

|Misceftanecus
Expendrure (to axtent not
lwritten off or adfusted)

TOTAL {22+423+353+37)

Contingent Liabliitles

Notes on Accounts
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FORM 4 : POWER STATION PROFIT & LOSE&C(E)ENEER THE YEAR ENDED 31st MARCH } J‘ . J,, o \L o
Financlal Year: L _ [Name of the Company i | I ‘ ]
1 o ] 1 \ N S R
NAME OF THE POWER STATION: R | o )
1 T T T ( B T N S R —
Instructiong : Provide the audited Profit & Loss Account data related specifically to the Power Station For each of the account which has | [
increased in relative terms by more than 10% compared to the prior Financial Year, provide bnefly the justifications for such increase in hte
last column.
ftems In Profit and Loss Account Schedule As of 31st March of the FY As of 31st March of the Prior FY Relative Comment related
Reterence Increase in | to relatve increase
{%e){Total) in the accounts
Direct Altocated Total Direct Allocated | Total
o)}
@) (3) Lakhs (4)Lakhs (5)Lakhs | (6)Lakhs | (7)Laknhs 9) (10}
(8)Lakn|
1 [INCOME |
2 |Energy Sales At Notied Rates . T T
- | Base Amount - v[V R
a Fixed Charges - _; )
b Varnable Charges T
¢ Fual Adjustment Charges | T T T T
" Il Incentive Amount - - T
B 1t Others to be specihied - j;
3 Energy Sales At Provisional Rates
y— —— | -
| Base Amount o Ll
a Fixed Charges
¢ Fuel Adustment Charges | | | ¢ Ty I
Il Incentive Amount | —
iti Others to be specified
r Total Energy Sales (2+3) T
5 Electnoity Duty . —
6 Sub-Total (4+5)
7 {Consultancy, PM and Supervision fees T - -
8  |Provision Wntten Back Ty T T
9 |Other income B
10 [TOTAL (6+7+8+9) "’ T ]
11 [EXPENDITURE | T T T I~ |
12 {Employee Cost
13 Salaries, wages, allowances T T:T:: ::_.
14 Contribution to Profident Fund
15 Woalfare Expenses e : - H_j‘—_—_—.(_‘
16 [Sub-Totai (13+14+15) o N
17 |Repalrs & A
[18 Buiklings T R R
19 | Plant & Machinery T T ) -
20 Power Staton . | | | [ TTTTY T T UrTTTTTTTTT7TT1 R
21 Construction Equipment ] - \uw;_; R:
22 |Sub-Total (18+20+21)
23 |Fuel Charges : Primary D
Secondary
24 |Other Expenses TTp T I T
25 [Power Charges (less portion recovered) a1 T
26 |Stores Consumed 1 ’“ T
27 |Water Charges T T
28 (Water [ 1
29 (Whesling Charges (Sub-Total) [ |
30 |Turnkey Const Project Expenses 1
31 [Traming & Recrutment Exp (Sub-Total) T
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THE GAZETTE OF INDIA : EXTRAORDINARY

[ParT HHI—SEC. 4]

FORM 4 : POWER STATION PROFIT & LOSS ACCOUNT FOR THE YEAR ENDED 31at MARCH

isl Year:

;i

Name of the Company
1

NAME OF THE POWER STATION:
[

-

I

1 | |

|increased in relative terms by more than 10%
last column,

L2

d fo the prior Fi

Yoar, pr

il
Instructiong : Provide the audited Profit & Loss Account data related specifically to the Power Station Eor each of the account which has
ride briefly the justi¥ications for such increase in hte

iems in Profit and Loss Account

T [Schedue

|Reference

As of 31st March of the FY

As of 31st March of the

Prior FY|

increase in
(%)(Total)

Comment related
10 relative increase
in the accounts

Alocated

Total

(1)

@

(3) Lakhs (4)Lakhs

(5)Lakha

{T)Lakhs

(8)

(10

Legal Expenses

Prot Charges and Consultancy Fee

Cormmuncation Expenses

Inland Travels

Foreign Travels

Tender Exp . less Receipt (Sub-Total)

Renumeration to Auditors (Sub-Total}

Advertiserment and Publicity

e

Printing and Stationery

EDP Hire and Other Charges

|Security Expenses

Entertamment Expensas

Exp Guest House less Receipt (Sub-Total)

Books and Periodicals

Education Expenses

Si‘.SGt&#ﬂS%&SS&&"&’B

Brokerage & Commission

Donations]

Rent

R.& D Exp (Less Grants)

Stores Written Off

Sundry Debtors Written Off

Temporary Works Charges Written Off

Claims/Advances Written Off

Insurance |

Rates and Taxes

Ash Utiksation & Marketing Expenses

[o iy D pmt & Wel Exp

Miscellaneous Exp.

Sub-Total (23 10 59)

Depreciation

Prior Period Adjustment (Net)

Provisions

Sub-Total (16+22+60 to 63)

Less' Incidental Exp during Const -
Exp Tranafer to CWIP

Sub-Total (64-65)

Electricty Duty

Deferred Revenua Exp. Wntten Off

C C Expenses Charges to Revenue

Less Unit Exp Translerredto C C

TOTAL (66+67 to 69-70)

Profit (before Int & Fin Charg ) (10-71)

Interest and Finace

Less Transferred to CWIP

Sub-Total (73-74)

Profit for the Year Tax) (72-75)

Provision for Taxation

Profit Atter Tax (76-77)




CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 4-A : Power Station EXPENDITURE ASSIGNATION

Financial Year:

| |

NAME OF THE POWER STATION:

Power Station Break Up (as far as

possible)

Turbo
Genecator

Boiler

Water
Treatment
Plant

Switchgear
/ Electrical

Facilities

Instrument.
and Control

Fuel
Handling
and Storage,

Other
systems

Total of
items
{1to?)

Power

Station Ofﬂetr Township

Complex

TOTAL
(8+9+10)

Particulars

(Lakhs) (1)

(Lakhs) (2)

(Lakhs) (3)

(Lakhs) (4)

(Lakhs) (5)

(Lahks) (6)

(Lahks) (7)

(Lahks) (8)

(Lahks) (8)

(Lahks) (10)

(Lahks) (11}

EXPENDITURE

Employee Cost

Repairs & Maintenance

Buildings

Plant & Machinery

Power Station

Construction Equipment

Sub-Total (4+6+7)

OOQQMAUN-BE

Other Expenses

Power Charges (less_portion ref

Stores Consumed

Training & Recruitment Exp.

inland Travel

Security Expenses

Education Expenses

lnsurancef

Miscellaneous Expenses

umber of Employees

Executives

Supervisors

Workmen

FR-CGS-Ther-final_plant \ Form4-A

Verified and Approved: 1 of 1

v 208 —111 Lik]
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CENTRAL ELECTRICITY REGULATORY COMMISSION

|FORM 6 : Power Station MONTHLY FINANCIAL ACCOUNT DATA

l

Financlal Year: ] | Name of tth Company
NAME OF THE POWER STATION:
TOTAL April May June July August | September | October November | December | January { February March
1 |SALES
Total Sales Revenue (Lakhs)
Base Revenus (Lakhs)

Total Revenue Collection during the monih

Ak

%__;Ao_g_ounu Receivable at the end of month _
of the Age of less than 3 months
of

the Age of 3-8 months

th more than 8 months

2 [FUEL COSTS

Total Primary Fuel Costs

PrlmnryFuol :

Opening Stock (MT)

Add Purchases (MT)

Lesss Consumption(MT)

Closing Stock(MT)

Quantity Losses at the station(Tons)

Break up of Purchases -Suppher Wise

Name of Supplier

Quantity Purchased

Value of Purchases

Transporiation Charges Inciuded

Royalies and Taxes Included

(To be repeated for in case of more than one
supplier)

[Total Secondary Fuel Costs

Secondary Fuel

Opening Stock (KL)

Add Purchases (KL)

Lesss Consumplion (KL)

Closing Stock(KL)

Quantity Losses at the station(KL)

Bresk up of Purchases -Supplier Wise

Name of Supplier

Quantity Purchased

Value of Purchases

Transportation Charges included

Royalies and Taxes included

(To be repeated for in case of more than one
supplier)

9L
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[FORMC:LMNANDINTERESTRELATEDTOTHEPOWW

Flnlfnghl Year:
NAME OF THE POWER STATION:
1 L | !
Instructions : LoanLong-ferm debt detalls shal nof be amalgamated, Te . existng vs. new loans rei..ed to the Same lender shal
be shown separately.
T
Loan/Bond Identification Number —> TOTAL

No. Loan Name/References

Secured/ Unsecured—>
LOAN AILS !
1___|Curency x Denomination
2 __ |Foreign Exchange Rate (D the ime of issue
3___|Total at the Beginning of the FY (Forex) 1.
4 __[Principal Repay./Buy Back during the FY (For
S |Total at the End of the FY (Forex)
8 __|Total at the Beginning of the FY (Lahks)
7 __|Principal Repay./Buy Back during the FY {Lahks)
8 ___{Total ot the End of the FY (6-7) (Lahks)
9 | Total Adjustment on Loan due to Forax (Lahkl)ﬁ
10 |Total Ad). on Loan Transferred to CWIP (Lahks)

INTEREST AND FINANCE CHARGES DETAILS

11_linterest and Finance Charges Payable (Lahks)
12 Finance Charges (Lahks)
13 Interest Charges Accrued and Paid {Lahks)
14 interest Charges Due and Arrears {Lahks)
18 Less: Transferred to CWIP (Lahks)
16 [Total (12+13+14-15) (Lahks)

{v 200 —1I Lih ]
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IES!UI1:PommrsunkulMONWHLYCFERAJHMBDATA |
Financial Year:
NAME OF THE POWER STATION:: ]
| | ] ] | ] |
|matruction: Reter to the Annual Fling Requiremaents instruction for the defintions and caloulation of the various operating parameters.
Estimated | Tolal Foroed | Number of Duration of Tola! Energy
Total Enetgy E‘mw oY I Total Reactivel R T | Unt Gross | UnitNet |TO3 FOC%) Guiage | Forced |Planned| Overhau/ | Actusl | Petal fProd. dunng
Production Consum. | & argy Prod. HeatRate | HeatRate | O%9° | s due |Outagedue| Outage |  Major Running | Loading | Paral
Grd(with | and MWh hous | "toGrid | toGrd Maintenance Loading
ceitificates) Losses
(MU) (MU) (%) (MVARh) (%) | KCalkWh | kCalkWh | _(Hours) | (Hours) (Hours) |__ (days) (Hours) | (Hours) (MU)
ANNUAL WEIGHTED AVERAGE FIGURE BY MODULE OR UNIT
Module 1/ Unit!
{Module 2/ Uni2
[Moduie & Units
[Module 4/ Unit2
lunits
Junke
ywz ¢+ T r +r +r - r v ---xr r ‘o
{unit 8
TOTAL
Power Station STATION WEIGHTED AVERAGE FIGURE
April
wy oy ooy
June
July
Augost
September
[october
[November
December
January
February
[March
[roTaL !

8L
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CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 8 : MONTHLY Power Station QUALITY OF SUPPLY 1

Financial Yeer: “

NAME OF THE POWER STATION:

| I | ] | | L
ingtryctions: Refer to the Annual Filing Requirements Instruction for the defintions and calculation of the various operating paraméters. i
| l | I ‘
Percentage of the time when the frequency |Percentage of the time when the voltage varies
varies between the limits indicaied, durin between the limits indicated, during loadin | Plant Load Plant Load .
loading condition s condition ’ ’ Monthly Peak " Factor on the | Factor on the Weighted Makeup Water
Month Demand " Recorded Rated Average | ¢/ cumption
485Hzand | 495Hzand | 505Hzand | 0.90puand | 0.95puand | 1.05puand | Recorded 3o . horangl capacty | Avaitability
49.5 Hz 50.5 Hz 51.5Hz 0.95 pu 1.05 pu 1.10 pu :
(Hz) (Hz) (%) (kv) {kV) (%) (MW) (%) (%) (%) (% MCR)

Power Station

April

[May

June

JJuly

August

September

October

|[November
[December

lJanuary

February
lMarch
[TOTAL

[V 202 —IHI Lk ]
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9 : Powes Station MONTHLY FUEL CONSUMPTION DATA

Financiel Year: |
1

] ]

1 ]

NAME OF THE POWER STATION:
| |
standards prowding the data such as the moisture content, ash content, carbon content, sulphur content, axypen, eic., shall be provided concurmently to any addiion of fusl to the
of fuel consumed at the Power Station, and indicate importad fusis.| I T
I I |
SECONDARY FURL/ATERNATE PUEL
Gross
Specific Fuel N ¢ n NetCalorific | Specific Fusl
Consum. '('r:dmu 1 m Valve (e, | Ymue(m. \evantorias | _Consum.
* |besed on GCV Defintions) Defintions) sesed on GCV
](wkwn) (ML) (kCalt.) (kCail) (ML) (mVkWh)

March

AILS OF PFUEL CONSUMPTION FOR OPERATION IN SiIMPLE CYCLE MODE
[April
September )
[October !
[November !

FOR OPERATION IN COMBINE CYCLE MODE, WHERE APPLICABLE

08
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FORM 10 : INFORMATION ON ENVIRONMENTAL MATTERS AND ITS RELATED ISSUES

Name of the company ]

Iﬁnancial Year

NAME OF THE POWER STATION: |

A. Detalls of Equipment, Machinery and Other Capital Assets related to environmental issues

®

No. | Name of the Equipment etc (2)] Amount included in | Amount Actually Reasons for Deviations between Impact (to be quantified) if any, of
1) Approved Cost incurred on the col(3) and Col(4) reasons identified in col(S) on
Estimates of CEA (As| Equipment etc ®) emission levels etc achieved against
reckoned for tariff) 4)

standards
©

squipments elc were owt of operation.
Enclose copies of the applicable Govt and Quasl Govt approvals / clearances relating to environmental issues

Enclose coples of inspection report / certificates, issued by competent enforcement agencies of Central and State Govis.

Details of particulate and gassous emission levels shall be fumished as a range for each month

Whether the equipments listed under (A) above were In operation throughout the year . If not list the reasons therefor along with extent of duration when the

List details as to time ,duration and reasons for instructions, if any, issued by environmental enforcement agency for partial or complete shutdown.

Spell out detalls of corrective action taken to overcome the causes for such partial or complete shutdown referred to in (E) above.

(¥ 2082 —]1] lutis ]
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